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that the dams and weirs over rivers 
have made the yield of fresh  water 
fisheries deteriorate?

(b) What are the commercial varie
ties of fresh water fish which migrate 
to customary spawning grounds?

The Minister of Food and Agricul
ture (Shri Kidwai):  (a) The conclur
sion is based on the general observar 
tions on the decline of fish caused by 
changes in the hydrographical condi
tions in the region and also restric
tion of fish migrations as in the case 
of Hilsa in Cauvery, Krishna and Goda- 
wari rivers.

(b) Hilsa, Mahser and Carps (short 
migrations).

Catering  Contractors on  Northern 
Railway

450.  Shri D. C. Sharma;  (a)  Will 
the Minister of Railways  be pleased 
to state whether there have been any 
complaints against  any  contractors 
for  vegetarian  and  non-vegetarian 
hotels on the platforms of the North
ern Railway?

(b) If so, what  action has been
taken on them?

The Deputy Minister of Railways 
and Transport (Shri Alagesan):  (a)
30 complaints were received against 
contractors of  Vegetarian and Non
vegetarian Refreshment Rooms on the 
Northern Railway during 1952-53.

(b) The nature of action taken is

Industrial  Tribunals  for  adjudica
tion during the current year; and

(b) the number of workers affected 
by these disputes?

The Minister of Labour (Shri V. V,
Giri): (a) Four.

(b)  Information is being collected 
and will be placed on the Table of 
the House in due course.

WoMBN Mica  Workers

452.  Shri Nanadas: (a)  WiU  the
Minister of  Labour  be  pleased  to 
state  the number  of  women  mica 
workers certified as pregnant women 
by the Nellore Mica  Welfare  Fund 
authorities during  the  years  1950,
1951, 1952 and 1953?

(b)  How many  of these  pregnant 
women were paid maternity  benefit 
allowances?

The Minister of Labour (Shri V. V. 
Giri):  (a) and (b).  A statement is
given below:—

STATEMENT

Year  Total number of cases  Number 
registered at the diffe-  of women 
rent maternity centres  who were 
run by the Mica Mines  paid mat- 
Labour Welfare Fund  ernity be- 
Organisation, Nellore.  nefit  by 

Mica Mine 
Owners.

indicated below:— 1950 369 I?

(i) Contract terminated—1 case. 195 I 439 32
(ii) Contractor fined—9 cases. 1952 453 63
(iii) Contractor warned—11 cases. 

<iv) Staff of contractor removed
■fvi/Mnn  no—4. nooAC

1953
(upto 31-10-53)

533 58

(v) Complaint not established or 
withdrawn—5 cases.

Total *—30 cases.

Industrial Disputes in CtoAL-fields

451.  Shri K.  P.  Sinha:  Will  the 
Minister of  Labour  be  pleased  to 
state:

(a)  the number  of  industrial dis
putes in the coal-fields referrpd *0 tJie

Note.—Some of the cases registered 
at the Maternity Centres are of mem
bers of  families of labourers  and 
others in the mining area who are 
not labourers.  The number of such 
cases is not known. There is no gene
ral  system of certification and  the 
figures given are of pregnant women 
who  registered  themselves  at  the 
Maternity Centres.




